SLP(Crl.)No. 5035 OF 2003

| TEM No. 49 Court No. 4 SECTION I | A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 5035/2003

(From the judgenent and order dated 11/11/2003 in CRLMP 2005/ 03
in Cr.OP 3066/2003 of The HI GH COURT OF MADRAS)

RAJ KUMAR JAIN & ANR Petitioner (s)
VERSUS
KUNDAN JAI N & ANR Respondent (s)
(Wth Appln(s). for stay )
Date : 09/02/2004 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE N. SANTCSH HEGDE
HON BLE MR, JUSTI CE B. P. SI NGH

For Petitioner (s)M. Sanjay Parikh, Adv.
Ms. Anitha Shenoy, Adv.
M. A N Singh, Adv.
M. Bishwa Jyoti Pathak, Adv.

For Respondent (s)Ms. Vanita Bhargava, Adv.
Ms. Bina Gupta, Adv.
Ms. Divya Roy, Adv.
M. Subranoni um Prasad., Adv.
UPON hearing counsel the Court made the follow ng
ORDER

Two weeks’ tine is granted at the request of the

| earned counsel for the petitioner.

(PAWAN KUMAR) ( GYAN BHATI A)
COURT MASTER COURT MASTER



